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REFERENCE TO THE

OF MAHATMA GANDHI AT GAYA
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REPORTED
DISFIGURING OF THE MARBLE STATUE

DR. (SHRIMATI) SATHIAVANI MUTHU
(Tamil Nadu): On a point of order. I wanted your
ruling on the point raised by hon'ble Mr. Bhupesh
Gupta. He should either withdraw the expression or
the expression should be removed from the
proceedings of the House. Before giving your
ruling you are allowing others
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to take up another topic in the House. So IREFERENCE TO THE REPORTED OUT-
want your ruling. I am waiting for your ruling. BREAK OF TYPHOID IN AN EPIDEMIC

Please give the ruling.

MR. DEPUTY CHAIRMAN: The only
circumstance in which the Chair can intervene
in a matter like this is to see whether the
expression used is parliamentary or not. We
will see into this and take necessary action.

Mr. Prakash Mehrotra.
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FORM IN THE EAST CAMPUS OF THE
A.l.1.LM.S., NEW DELHI

SHRI GIAN CHAND TOTU (Hima-chal
Pradesh): Mr Deputy Chairman,. Sir, I would like
to draw the attention of the Minister of Works and
Housing, through you, to a news item today in the
Times of India. Yesterday there was , Call
Attention motion about the pollution of Jamuna
water and the hon'ble Minister had said that the
water is "safe" and that because of pre-chlorination
and post-chlorination the water has become safe.
Today there is a news that typhoid has spread out in
one of the campuses of the All-Indi, Institute of
Medical Sciences. There are two-campuses, one is
east and the other is west. There are 12 cases of
typhoid in the east section and there is not a single
case in the west section. The water supply in the
west section is from Haryana while in the east sec-
tion, where typhoid is spreading, it is from the
Corporation's Okhla waterworks. Yesterday the hon.
Minister was pleased to bring in the principle of
percentages. He was pleased to say that the water
supply from Okhla is only 2.6 per cent and,
therefore, it is not a hazard to the citizens of Delhi.
Sir, I need not remind the wise Minister of the old
story about a wise man who, while wanting to cross
a stream, was told that at one place the stream was
two feet shallow and at another place it was seven
feet shallow. That wise man took the average of four
and a half feet and went to cross the stream but was
drowned. I could understand his thesis if all the
water supplied in Delhi was being collected at one
place and distributed from that place. I would
therefore like to know from the hon. Minister as to
how he has used the word "safe" against the reports
that this water is polluted and because of that
typhoid is spreading in the All-India Institute of
Medical Sciences.



